dl TEM NO 1 COURT NO 9 SECTI ON 1|
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
CRI M NAL APPEAL NQ(s). 547 OF 2001
STATE OF U. P. Appel lant (s)
VERSUS
BASANT BALLABH PANDEY Respondent ( s)

(office report for direction regardi ng paynment of fee to Am cus
Curiae) )

Date: 23 /11/2009 Thi s Appeal was called on for hearing today.
CORAM :
HON BLE MR JUSTI CE HARJI T SI NGH BEDI
HON BLE MR JUSTICE J. M PANVHAL
For Appel I ant(s) M. Vijay Panjwani, Adv. (A.C)
For Respondent (s) Ms. Rachana Srivastava, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

After havi ng per used t he of fice report, we
direct that an amount of Rs. 7000/- may be paid to the

| earned Ami cus Curi ae.

(KALYANI GUPTA) (VI NOD KULVI )
SR P.A COURT MASTER



